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Mr. Speaker:  He has expressed
regret and there it end*.

ISM bn.

Tbe Lok Sabha then adjourned for 
Lunch till Half Past Fourteen  the 
Clock.

The Lok Sabha  reassembled  after 
Lunch at half past fourteen of the 
clock.

[Mr. Deputy-Speaker in the Chair]

RAILWA BUDGET GENERAL 
DISCUSSION

Mr. Deputy-Speaker: We shall now 
take up general discussion of the 
Railway Budget for 1967-68.

Shri Mobamed Imam (Chitradurga): 
Mr. Deputy-Speaker, it is significant 
that on the day the Railway Budget 
was presented  by the  Minister in 
charge, there was a major calamity 
which overtook the  Island Express 
from Bangalore to Cochin near Kup- 
pam.  More than 7 lives were lost 
and hundreds were either injured 
seriously or maimed.  No douibt, the 
Minister has sent his sympathies to 
the members of the bereaved families 
and possibly shed tears too.  But I 
must say that they are cruel tears. 
It is evident that this disaster occur
red as a result of human failure, tor 
.which the Minister and the railway 
administration have to be held res
ponsible.

We are hearing of late of too many 
disasters by way of  railway  acci
dents.  In the course of last year, 
(here  have  been  many  major 
accidents  involving  loss  of  many 
lives.  A few months back, there 
was  an  accident  at  Bombay  in 
which hundreds of lives were lost. 
Then have been accidents between 
Belgaunr and Poona in which scores 
of lives were lost.  Still the railway 
authorities seem to be very compla
cent.  They an un-concerncd  with 
human lives and this tragedy, I must 
say, is the culmination of the mis

management of the railways for which 
they deserve nothing but censure.

Shri Poonacha comes from the same 
State as I do.  1 have great respect 
for Him.

Shri Vasudevan Nair (Peermade): 
He has come at a bad time.

Shri M. R. Krishna (Peddapalli): 
He is a very good man.

Shri Mobamed Imam: He is a very 
good man, and a sincere man.  In 
fact, when he assumed this august 
office, I felt glad that a person from 
Mysore has taken over this big res
ponsibility.

An hon. Member: That is parochia
lism.

Shri Mobamed Imam:  But I find
that he is helpless, and I am disillu
sioned.  He has inherited the legacies 
of the  mismanagement  of his pre
decessors  who  have  done  untold 
damage to railway finance. At present, 
his main mission seems to be three
fold, to present a deficit budget, to 
enhance the freights and fares and 
reservation charges  and thirdly, to 
dismantle the existing railway lines 
and introduce bullock cart and bul
lock age in their place.

Shri M. B. Krishna: He wants it to 
be done during his time.

Shri Mobamed Imam: That seems 
to be his mission.

Still the railways have a great part 
to play in national life.  The Indian 
railways  constitute  the  biggest 
national undertaking and more than 
Rs. 3,  crores have been invested in 
them. They play a vital role in our 
national economy, in economic  and 
industrial growth,  and a  wise and 
efficient management is required.  If 
that is lacking, the growth of industry 
is hampered.

At the same  time, it must  be 
remembered that the railways are a 
commercial concern.  They must be
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managed »* such.  It must be noted 
that all  public  undertakings  are 
managed by persons who have  no 
interest in the concerns except their 
own salaries and emoluments.   If 
the cocern sustains a loss, the persons 
in charge of management are not in 
the least affected, as the loss has to 
be borne by the public, by the peo
ple; the people have  to  pay  and 
penalty for the sins of the  officers 
who have been managing it.  It has 
happened in the present case.

The Indian railways  are  being 
managed by the Railway board. They 
are responsible for the financial set - 
back.  The railways have sustained 
loss, during last  year, to the extent 
of Rs. 26 crores and during the current 
year it is more than Rs. 3 crorcs. 
Who is responsible for these losses? 
The Railway Board and the officers 
who are managing its affairs. Who is 
to bear the loss?  Not the  persons 
who manage it. but the public. This 
is the danger inherent in all the pub
lic concerns.  If there is profit, the 
people in charge get full benefit. But 
if there is loss, it is transferred to 
be borne by the people.  In a private 
concern, if there is a loss, the manage
ment has to bear it.

This loss, and deficit, has occurred 
this year. Any businessman will  be 
surprised that in spite of a marked 
increase in turnover during the last 
ten years then should be a loss. (An 
Hon. Member: It is a state mono
poly). es.  There is a deficit  in 
spite of the fact that the gross earn
ings have gone up by 2  per cent. 
In 1965-56, the gross earnings were 
Rs. 316 crores; in 1965-66, they rose 
to Rs. 66 crores. During the current 
year, they have risen to  Rs.  847 
crores.  In spite of this huge  turn
over, it looks  surprising that  the 
railways have sustained a loss.  The 
general experience is that in  any 
business, the greater the turnover the 
greater is the profit; here it is the 
other way, the more the gross earn
ings. the greater is the Ices'.

What is the reason? There has been 
unchecked and unbridled expenditure. 
Workig expenses have increased re
markably and nobody has controlled 
them.

They have shot up from  Rs. 21S 
crores in 195-51 to Rs. 265 crores in 
1955-56 and Rs. 847 crores, during the 
current year mopping up all the gross 
earnings? This knows the  financial 
irresposibility of the  administration.

I may give some examples, some 
cases, where the railway administra
tion has been quite irresponsible by 
raising the working expenses.  The 
Minister has taken pains to explain 
that the rise in railway expenditure 
is due to the fact  that  they had to 
pay more towards the cost of mate
rials and meet the cost of increased 
dearness allowances of the establish
ment, but that is not the only reason. 
There are other reasons also. Working 
expenses comprise overhead charges, 
supervision charges, cost of operation 
and cost of materials. Let us examine 
the supervision and overhead charges 
and by how much they have increased. 
Let us take the cost of the Railway 
Board.

The Railway Board at present con
sists of 12 members, 3 directors, 35 
Joint Directors and hundreds of De
puty Directors and Secretaries.  The 
Rail Bhavan is overcrowded by them. 
Formerly there were only 5 members 
of the Railway Board and a  fewer 
number of Directors. The cost  has 
gone up from Rs. 5 lakhs to Rs. 71 
lakhs, and now the cost Incurred on 
the Railway Board is nearly  Rs. U 
crores.

Again, take the cost of administra
tion.  Expenses incurred on adminis
tration in 1955-56 were only Rs. 3 
crores.  It went up to Rs. 4 crores 
in 16-61, and during the  currant 
year it is Rs. 67 crores. The expenses 
have bean doubled.  Xs this not in- 
responsible expenditure?
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I may giv« you another  example, 
how money 1* being spent and work
ing  expenses increased.  The com
posite  Southern  Railway  before 
bifurcation  was  working   very 
satisfactorily.  Nobody   had  any 
complaint,  regarding  its  working. 
But the Railway Board  thought  of 
doubling bifurcating and  divided it 
into the Southern Railway and the 
South Central Railway.  Where  was 
the need for it?  The result of this 
bifurcation is that there has  been 
a duplication of the staff, and  the 
officers have been doubled. There are 
two General Managers, two  Traffic 
Managers and other additional officers. 
Where was the need for this division.

The Minister in his speech has said 
that the  railways in the  Western 
countries have been managing with 
lesser number of persons.  It is quite 
true.  In Indian  railways the total 
number of employees was 9 lakhs in 
1955-56, it went up to 1 lakhs in 
196-61  and now the total number 
of employees is 131 lakhs.  What are 
the reasons for increasing the num
ber of employees  in the  railways? 
Ie U.K. they have the same extent 
of railways as we are having. Their 
total track mileage is 5,  miles, 
and handle the same volume of tra
ffic.  But the total number of em
ployees is only about 5i lakhs. This 
can be verified b)l the Minister.  For 
the same extent of railways we are 
having more than twice the number 
of employees in the Indian railways 
We have quantity but toot quality. 
In spite of this, the number is being 
added on.

The Minister has stated that he is 
all out to retrench and reduce the 
expenses.  How can you do it imme
diately?  It is easy to appoint hund
red persons at a time, but a hundred 
persons cannot remove even one per
son from office. I have given a few 
instances of bow the affairs have been 
mismanaged, how there  ha*  been 
gross negligence and how many has 
been frittered away.  But the em- 
plo>fees have taken very good care 
of themselves  and  stand  benefited.

The  has come  forward
with the  proposal,  which is anti
national  and  insane,  of scrapping 
such railway lines which he  finds 
unremunerative.  These railway lines 
have been there for over a century, 
and have been catering to the public 
in their own limited way. If these lines 
are unremunerative,  it is not their 
fault,  but it is the fault of the rail
way administration.  They must be 
made remunerative and the remedy 
lies not in their destruction by dis
mantling, but in their reconstruction 
and extension. This proposal of dis
mantling these railways,  is  foolish 
and anti-national, and shows  their 
helplessness to improve the affairs of 
the railways.

Let me take some examples from 
my own State with which the Minis
ter is familiar.  He is too familiar 
with- these lines. They are Chitra- 
durgja-Chickjajur, 18 miles; Hospet- 
Kottur, 4 miles; Boelary-Rayadrug, 
4 miles; Mysore-Chamarajanagar and 
Talguppa-Birur.  They may not be 
paying, but why are they not paying? 
How did they* come into existence? 
Mysore State had its own railways, 
it 'had its own programme of Railway 
development.  1 held the portfolio of 
Railways for some time. These rail
way lines were built as the commence
ment of a bigger line according to a 
phased  programme.  Mr.  V.  T. 
Krishnamachari,  vice  President  of 
the Planning Commission came  to 
Mysore just before integration, and 
wanted the Mysore railways to  be 
integrated.  He gave .« anJemn as
surance I was also present with late 
Mr. H. C. Dasappa who  was  the 
Minister for Railways at that time 
that he would carry out all the obli
gations of the M;vore railways, and 
that he would fu'fll all these pro
grammes. On his giving that solemn 
assurance,  we  transferred  all  the 
funds of the railways, the depreda
tion fund and the beautiful Buildings 
which we had constructed.

Shri Ranga  (Srikakulam):  The
same thing happened in Baroda.
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H Mohmmed liruun:  But  after
the transfer of the railway), these 
premises were not implemented. When 
I spoke last time in ithe second Parlia
ment, I accused Mr. Jagjivan Ram, 
who was then holding the portfolio 
of railways,  that he  had entirely 
neglected the South, that not an inch 
of railway had been added there.  I 
also told him that, he had paid more 
attention to Bihar and round about 
because blood is thicker than water. 
But Mr. Poonacha in the course of 
his first visit to Mangalore had ad
mitted that he cannot taken up the 
expansion   of   Chamarajanagar- 
Mysore line, or any fresh line.  We 
are all disillusioned.  j  think his 
blood is thinner than water.  I have 
to administer saline injection to make 
his blood thicker than water.

Anyhow, the fact is that a solemn 
assurance was given, and it is a fact 
that the South has been entirely neg
lected.  If you take the density of 
railways in the whole of India, you 
will find that the density in Mysore 
is very poor.  1 have not got  the 
statistics here, but I can assure him 
that railway facilities have been neg
lected.  To make matter,  worse  he 
should not think of scrapping or dis
mantling the existing lines. I am ad
vising   him  not  only   as  a
Member  of  Parliament   bt&  as
his  friend.  This   will   be re
sented  to  by the people.  He will 
be justifying his appointment and his 
existence too, only, if he takes up an 
immediate programme of extending 
or Unking up these two lines. The 
Hoepet-Kottur line with the Chitra- 
durga-Chickjajur  line  via  Jaglur, 
my own place. There will be a conti
nuous line otf more than 1 miles. It 
will connect two  important  main 
lines.  Similarly, if you extend the 
Myaore-Chamarajanagar line to Satya- 
mangalam, what a prosperous  and 
continuous line will it be right from 
Poona to Satjratnangalam. The line 
tram Biliary to  Rayadrug may be 
continued to Chitaldroeg and the line 
from Talguppa may be continued to 
Bhatlcal harbour.  It will give a cooti- 
nous link from Bangalore to Bhstkal. 
ou must pursue these programmes

instead of adopting  a  destructive 
policy of dismantling.
I have already said that on account 
of the mismanagement by the railway 
authorities, the people have to bear 
the loss.  The Minister has enhanced 
the passenger fares   and  railway 
freights.  He has also thought it fit 
to double the reservation fees anu 
increase the fee of platform tickets. 
This is a very anti-social and harm
ful proposal.  esterday, I listened 
with great interest to the speech ox 
the hon. Finance Minister, or rather 
the Deputy Prime Minister. He was 
very, vociferous about holding  the 
price line and curbing down inflation. 
But on the other hand he has accen
tuated Inflation by his fiscal imposi
tions, by imposing fresh taxes and 
excise duties.  Coupled with the in
crease in railway freights and fares 
we can understand the effect it will 
have on the people who are growing 
under these taxes.  Poor people are 
now unable to purchase things  at 
reasonable rates.  Saying  that  they 
want to curb inflation and at  the 
some time indiscriminately  increase 
the railway fares is like blowing hot 
and cold in the same breath. The pre- 
smt unfortunate state ot affairs is 
due directly to the policies of  the 
Government.  The three  important 
causes of inflation are: over-taxation, 
over-borrowing  and  over-spending. 
People  have  been  groaning  and 
suffering but the Government does 
not seem to realise it and it goes on 
imposing more burdens on the peo
ple. Hie people have to suffer for 
the follies, idiosyndacies and  Incor
rect policies of  the  Government. 
People made the fatal mistake  of 
voting you to power and have sacri
ficed a great deal and they  have 
been groaning under the weight ct 
taxation. Still, the government  is 
taking away, all their earnings. This 
is not the end of the trouble.  TOe 
Railway Minister has said that the 
urp'ut is only marginal. This pro
bably means that there Is going to 
be a deficit next year also and the 
people will be asked to sacrifice fur
ther.  How long can the people go 
on sacrificing?  It Is true that * car-
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tain amount of sacrifice is expected 
of the people foT the State. But to 
ask them to sacrifice to an unlimitect 
extent, driv1ng them a)most ito the 
point of starvation is totally wrong.  

· I have placed before you the Tea
sons why this railway budget is · a 
desperate budget. It is the budget of 
a desperate man or a frustrated man. 
The Minister says that he is out to 
effect retrenchment, that there is a 
ban on further recruitment. But 
people do not belive him because we 
learn from papers that one Member 
of the Railway Board has got a spe
cial latrine built for himself so that 
he could sing for himself. It is also 
reported that about Rs. 2. 5 lakhs are 
going to be spent on the installation 
of internal telephones. This is how 
they set an example of economy First 
they ,shoUJld · reduce thle number of 
directors on the R:c':--.-::.j' 3o:ird by at 
least fifty per cent, to the original 
number when there were only fiv-e 
members on the railway . board. It 
you make a drastic reduction like 
that, I can assure you that the inteTest 
of the railways will not suffer the 
interest of the country1 will not 
suffer; on the other hand, the country 
wff, gain. We are anxious about 
quality, not about quantity. You 
admit that our staff is twice as big 
as other corresponding railways. How 
should we make them more produc
tive? That is the point. I entertain 
no hope that the Railwav Adminis
tration would be improved. They 
would not heed to our advice and I 
can only give in the name of the 
people a clarion call to the Govern
ment: if the Railways have to im
prove, if the finances have to improve, 
q'Ll:ilt; for Godi's sake, quit in the 
interest of the country. 

�' � �� (;;rmr) : 
m,:r,:im '311Tctr&1 ��' q� Gtor cfi�T 
cfir{ .p:rr �cffi � �T �' <:IT it � � 
<liT �� fcrim �' �� �� +1'Ni � 
lRlfir m,:r;,m tj?rr Gtr ;?\' ID<:r orm ofcfT{ 

� 1 ;:,wr �r �r ��fo �
f.:f; �'!� iii �rir � �' fern iii mr � 

� ;;r1� er cfi+IT$T <fir � cITTrr f�'tt iii 

,;qm� ;s).:r�� CJ:BT'3� �TQ; � � 
1 3 �T� T;q-1:j" � ;,r't,: <S''i'f cfi'T W�T 
�, �.� �., �or <mTr cnr �a- g� '>lr 

1iiH � t ,it; ;;rr im �� � � 
'1<!:r �' lf. ,rn ciir fcr<:ru <fi� �R �� 
� l�� 1r,� +tT'.-fi feri<IT ;;rrif I 

�cti ,;ft� aT �lf <fi� �� i f eri � l't 
>1n:�-�., �T� cfi�.:ir =qrf� ;;i-'h: �� 
iii foiz �<f �lf �TU; \lfTif =qrf�tz :t;iT� 
�m:.r :l;fT<: �lf fcp:f �� q,r �R ;;i-r 
,:� t, f;,r� � >1n:f� �;,r f;,h:;:m t !, 
m;;r >1rs:f� ir� �r orgcr � �r 
g{ � ,;r1� wn: � ;,r1-..: � �, a'r qm·, 
�r w ft�ra- q� �Ti=!' cfT�r � 1 �� 

fo� inJ 5rM;,r � f"' mGY cnr �· 
it f�r iii aro, �r �l. �m cfi){ �· 
�r f<li<IT \lfRT 'o!Tf�Q;, f;;izj' � m\lf iii 
� g·� �T l't :!;fl� 1f� �T I it � 
"fT@T t Ri ifififm: <fiT i;ru q;� ¥T. 
a<:m iliq� i� �r �, �' er� 
c:1r <Ti{ a<:f<fiT :t;fT<: mclflfr it � � 

�cfi � I 
Mr. Deputy-Speaker: The hon. lady 

Member may resume her speech on 
Monday. We have to take up Private 
Members' Business. 
15 hrs. 

"lti«ll' iiflfl<f;;' �l� : � � 
err,, <f;jf <flfT ii6.:T �T �cti"c!T 7 

Mr. Deputy-Speaker: We have put 
that business for 3 o'clock. Then, 
there is an half-hour discussion. 

• 
'..1'\'iraT �� �I� : lJ,� :t;f� ;;rT;,r 

� I lJ,iH �T �r � f+rrfc � �rf;;rt_i; I 

Mr. Deputy-Speaker: It is not possi
ble. It is very difficult. 

l',l'\'ir<'I'\' ..t'l4T<l" �l� : 1i � '3'i::rRf i'J'�T 
'o!T�U, I 

Mr. Deputy-Speaker: If you can 
finish in a couple of minutes, I have 
no objection; but not more. 
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jf,   ft iftr 

frro km *t jfi ft 
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15.5 hr*.

COMMITTEE ON PRIVATE MEM
BERS’ BILLS AND RESOLUTIONS 

First Ruort

Shri Hardayal Devgun (East Delhi): 
Sir, I beg to move:

That this House agrees with the 
First Report of the Committee on 
Private Members’ Bills and Resolu
tions presented to the House on the 
24 Ih May, J967

Mr. Deputy-Speaker: The question is:

That this House agrees with the 
First Report of the Committee on 
Private Members’ Bills and Resolu
tions presented to the Hou.se on the 
24th May, 1967.’’

The motion uw adopted.

15.5i bn.

HINDU MARRIAGE (AMENDMENT) 
BILL*

(Amendment of section 13)

Shri N. C. Chatterjee (Burdnran): I 
beg to move for leave to introduce a 
Bill further to amend the Hindu Mar. 
riage Act, 1953.

Sir. Dcntjr-Speafter: The question Is:

That leave be granted to intro
duce a Bill Further to amend the 
Hindu Marriage Act. IMS.

The motion imi adopted.

SW N. C. Chattetjee: I introduce 
the BOL

15.6 hr*.

CONSTITUTION (AMENDMENT) 
BILL*

(Amendment of articles 8 and 171)

Shri C. K. Bhattacharyya (Raiganj): 
I beg to move for leave to introduce 
a Bill further to amend the Constitu
tion of India.

Mr. Deputy-Speaker: The question is:

That leave be granted to intro
duce a Bill further to amend the
Constitution of India.

The motion was adopted.

Shri C. K. Bhatbchuyjr*: 1 intro
duce the Bill.

15,61 hrs.

CONSTITUTION (AMENDMENT) 
BILL*

(.Amendment of articles 124 and 22)

ShriC. K. Bhattacharyya (Raiganj): 
I beg to move for leave to introduce 
a Bill further to amend the Constitu
tion Of India.

Mr. Deputy-Speaker: The question is:

That leave be granted to intro
duce a Bill further to amend the 
Constitution of India.

The motirm teas adopted.

Shri C. K. Bhattacharyya: I intro
duce the Bill.
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